Amenities. Stations in the state of Orissa are situated in the jurisdiction of three zonal railway viz.
Southeast Central Railway, South Eastern Railway and East Coast Railway. The information

regarding allocation of funds for passenger amenities etc. is being collected.
(d) Following surveys for new lines falling fully/partly in Orissa have been taken up.
(D Extension of Maupada-Gunupur line up to Theruvali.
(i)  Junagarh-Ambaguda.
(i)  Kantabanji-Rajkhariar-Ampani-MNavarangpur - Jeyore.,
(iv) Khurda Road-Rajatgarh bye-passing Bhubaneswar.
(v)  Rayagada-Gopalpur.
(vi)  Raigarh-Mand Colliery to Bhupdeopur.
(vi) Banspani-Barhil.
(vii) Keonjhar-Badampahar.
(ix) Digha-Jaleswar-Puri.
(x)  Malkangiri-Dantewara.
Survey of railway lines in Chhattisgarh

13792. SHRI SHREEGOPAL WYAS:
SHRI SHIVPRATAP SINGH:

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Chief Minister of Chhattisgarh has given information to conduct a survey

of some railway lines;
(b) whether Ambikapur-Garwa route connecting Jharkhand is also included in it; and

(C) the details of the target fixed for conducting a survey of these railway Iines, route-
ise?
WISE /

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED ): (&) to

(c) Mo such proposal has been received in the recent past.
Railway safety tund
13703, SHRI MOTILAL YORA: Will the Minister of RAILWAYS be pleased to state:
(a) the objectives of Railway safety fund;
(b) the year in which the Railway safety fund was introduced;

(c) the total amount collected, so far, in the Railway safety fund;

TOriginal notice of the question was received in Hindi.
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(d) the types of activity on which amount from the Railway safety fund was utilized during
the yvears 2006-07, 2007-08 and 2008-09; and

(e) the total amount collected on passengers ticket under Railway safety fund from the
vear 2001 to 2008-097

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED): (a)
Railway Safety Fund has been set up primarily to channelise the Railways’ share of the diesel
cess and petrol cess, receivable under the Central Road Fund, for road related railway safety
works such as construction of road over/under bridges, subways and for the improvement to

level crossings including their manning, interlocking etc.
(b) The Raitway Safety Fund was created in the vear 2001-02,

(c) The total amount received from Ministry of Finance till March 2009 and appropriated to
Railway Safety Fund is Rs. 4542.09 crore.

(d) The Fund was utilised for construction of Road Over Bridges, Road Under Bridges,
Subways and for the improvement to level crossings including their manning, interlocking

etfc.
(e) Mo amount has been collected from passengers ticket for Railway Safety Fund.
Vacancies in Railways

3794. SHRI PRAVEEN RASHTRAPAL: Wil the Minister of RAILWAYS be pleased to

state:

(a) in view of admission by the Ministry that there were 1,72,444 vacancies in Group A, B,
C and D as on 31 March, 2008, whether the Ministry explain the steps taken so far to fill up all

these vacancies;
(b) how many such vacancies were filled during 1 April, 2008 to 31 March, 2009; and

(c) who is responsible for such serious lapse of not resorting to recruitment inspite of

sanctioned strength?

THE MINISTER OF STATE IN THE MIMISTRY OF RAILWAYS (SHRI E. AHAMMED ): (a) In
a large organization like Indian Railkvays, vacancies are likely to exist at any point of time. The
policy of the government is to fill up these vacancies promptly. General Managers have been
instructed to place indents with Railway Recruitment Boards to fill up Group ‘C’ vacancies and

Railway Recruitment Cells to fill up Group ‘D’ vacancies.

(b) As per figures available in Ministry of Railways, a total number of 47,068 vacancies
were filled on the Indian Railways from 1 April, 2008 to 31 March, 2000,

(c) Creation and filing of vacancies is a continuous process. Action has been taken by

the Railways as necessary from time to time.
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